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KaIIDga Airlines 

7781. SHRI S. KUNDU : 
SHRI LOBO PRABHU : 
SHRI GIRRAJ SARAN 

SINGH; 
Will the Minister of TOURISM AND 

CIVIL AVIATION be pleased to refer to 
the reply liven to Starred Question No. 
786 on 22nd Marcb, 1968 and state : 

(a) whether permission to MIs. KaUnga 
Airlilles in respect of route Calcutta-
Cooch- Behar-Hasbimara Coach Bebar 
and Calculla has since been liven ; 

(b) wbether applications for lrant of 
such permission were invited and if 80, 
whether it was published in the newa-
papers; and 

(c) if so, wbicb newspapon and if not 
the reasons therefor? 

THE MINIST-BR OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) No, Sir. The matter is still under 
consideratioll. 

(b) and (c). No, Sir. It i. not obliga-
tory for tbe GOVOl'DlllOllt to invite applica-
tions from private persons for tbe operation 
of scheduled air services, nor is it necessary 
to advertise in the DewSpapen. However, 
tbe application was duly published in tbe 
Gazette of India dated 1st July, 1967, in 
accordance with para (j of Schod\lie XI to 
him"lft Rules, 1937.· " 




